IN THE HIGH COURT OF ORISSA,

CUTTACK

Realisation of Court Fees received towards
NOT READY Certified Copy Applications

Date 16.03.2020
Cour Rejec
Name of t
Applicant case No. £ Statu
PP Fee
S
1 M. PANDA 34568/202 16.03.2020 RVWPET/121/2017 |5 U
2 D.R.PATRI 34569/202 16.03.2020 WP (C)/27942/2019 |5 U
M/S.
3 SUBHRANSU 34574/202 16.03.2020 WP (C)/4068/2020 10 C
SEKHAR JENA
M/S.RANJIT 24576/202
4 MOHANTY 0 16.03.2020 WP (C)/4780/2020 10 C
K. K. 24581/202
5 MOLAPATRA 0 16.03.2020 WP (C)/23190/2019 |10 C
[ R.C. MALLICK 34592/202 16.03.2020 WP (C)/9229/2020 10 C
7 L. SINGH 34594/202 16.03.2020 CMP/933/2017 10 C
8 P.K. MOHANTY 34596/202 16.03.2020 CMP/168/2020 10 C
9 P.K. MOHANTY 34597/202 16.03.2020 WP (C)/6609/2020 10 C
10 |[D.K.JENA 34614/202 16.03.2020 CRLMP/1459/2014 1 @)
PRATAP KUMAR |24616/202
11 BARIK 0 16.03.2020 BLAPL/9372/2019 10 C
12 |D.K.JENA 34620/202 16.03.2020 CRLMP/779/2014 1 0
13 |D.K.JENA 34624/202 16.03.2020 CRLMP/780/2014 1 0
14 |S. B. DAS 34629/202 16.03.2020 WP (C)/9147/2020 10 C
15 |B. DAS 34630/202 16.03.2020 BLAPL/1453/2020 10 C
16 |P.K. BEHERA 34635/202 16.03.2020 |BLAPL/1461/2020 |10 C
17 |B. DAS 34637/202 16.03.2020 BLAPL/1459/2020 10 C




18 |B N BEHERA 34643/202 16.03.2020 SBLAPL/14048/201 10

19 |P.R. SWAIN 34645/202 16.03.2020 |WP(C)/8419/2020 |10

20 |CHHABI RANA 34648/202 16.03.2020 |ABLAPL/2037/2019 |10
A. B. 24650/202 ABLAPL/11463/201

21 MALLICK 0 16.03.2020 5 10

22 |S S SAHOO 34651/202 16.03.2020 |ABLAPL/2629/2020 |10

23 |B. N. BEHERA 34655/202 16.03.2020 |ABLAPL/4545/2019 |10

24 |D. K. NAIK 34658/202 16.03.2020 |ABLAPL/8937/2018 |10

25 |J. C. BARAL 34660/202 16.03.2020 |ABLAPL/889/2020 |10
SANTOSH 24663/202

26 SETHT 0 16.03.2020 |ABLAPL/715/2018 |10

27 |p. K. BISWAL 34669/202 16.03.2020 éBLAPL/l827O/2Ol 10
MANOJ KUMAR [24672/202 ABLAPL/13064/201

28 PANT 0 16.03.2020 5 10
PABITRA

29 |kUMAR 34675/202 16.03.2020 gBLAPL/17261/201 10
MOHANTY

30 |A.PATTNAIK 34679/202 16.03.2020 gBLAPL/15817/201 10

31 |H. S. PANDA 34686/202 16.03.2020 |WP(C)/7768/2020 |10

32 |K. K. JENA 34692/202 16.03.2020 |CRLMC/762/2020 10
R.K. 24702/202

33 MOHABHOT 0 16.03.2020 |CRLMC/705/2020 10
R.K. 24703/202

34 MOHARHOT 0 16.03.2020 |CRLMC/706/2020 10

35 |R.K. MALLICK 34704/202 16.03.2020 |CRLMC/634/2020 10
N N 24706/202

36 MOHAPATRA 0 16.03.2020 |BLAPL/6835/2018 |4

37 |R.K. BARIK 34708/202 16.03.2020 ELPET/3/2019 10

38 |[S.K. PAL 34709/202 16.03.2020 |WP(C)/6052/2020 |10
H.K. 24710/202

39 MOHAPATRA 0 16.03.2020 |WP(C)/8691/2020 |10

40 |A. SAHOO 24713/202 16.03.2020 |WP(C)/3029/2020 |10

0




R. K. 24714/202
41 | pabaTRa 0 16.03.2020 |ARBP/60/2017 10 c
42 |S.N. SHARMA 34715/202 16.03.2020 |CRLMC/594/2020 |10 c
43 |A. SRHOO 34716/202 16.03.2020 |WP(C)/11863/2019 |10 c
44 |J. R. BEHERA 34717/202 16.03.2020 |WP(C)/8850/2020 |10 c
45 |D DASH 34718/202 16.03.2020 |CRLMC/715/2020 |10 C
46 |D. K. NAIK 34721/202 16.03.2020 |WP(C)/7786/2020 |10 c
47 |A. R. MISHRA 34724/202 16.03.2020 |WP(C)/8665/2020 |10 c
48 |L. C. BEHERA 34730/202 16.03.2020 |BLAPL/1368/2020 |10 C
PABITRA
49 |KUMAR 34739/202 16.03.2020 |BLAPL/1359/2020 |10 C
MOHANTY
PABITRA
50 |KUMAR 34740/202 16.03.2020 |BLAPL/1356/2020 |10 C
MOHANTY
NITYANANDA 24746/202
51 | yOHAPATRA 0 16.03.2020 |BLAPL/1321/2020 |10 C
52 |S.K. PARIDA 34752/202 16.03.2020 |RPFAM/73/2019 10 C
AJAY KUMAR 24753/202
53 [oANDA J 16.03.2020 |BLAPL/1415/2020 |10 c
54 |M.D. BISWAL 34755/202 16.03.2020 |CRLMC/763/2020 |10 c
55 |LALIT SAHU 34758/202 16.03.2020 |CRLMC/763/2020 |10 c
PRASANJIT 24760/202
56 |truema 5 16.03.2020 |BLAPL/1401/2020 |10 C
57 |SAMIR BARIK 34761/202 16.03.2020 |BLAPL/1395/2020 |10 C
SACHINDRA 24767/202
58 | ANHAR 0 16.03.2020 |BLAPL/1377/2020 |10 C
59 |P. K. SRHOO 34769/202 16.03.2020 |CRLMC/3236/2019 |10 C
GYANA 24770/202
60 | ARAYAN JENA |0 16.03.2020 |WP(C)/11645/2010 |5 U
61 |S. P. SETHY 34772/202 16.03.2020 |WP(C)/3574/2020 |10 C
62 [P.K. LENKA 34773/202 16.03.2020 |WP(C)/7149/2020 |10 c
63 |s. P. SETHY [24774/202 |16.03.2020 [WP(C)/3574/2020 [10  |[c




0

64 |P.K. LENKA 34776/202 16.03.2020 |WP(C)/7340/2020 |10
65 |SAHADEV DAS 34777/202 16.03.2020 |CRLREV/73/2015 10
66 |P. K. PARIDA 34779/202 16.03.2020 |MACA/512/2017 10
67 |P. K. PARIDA 34780/202 16.03.2020 |MACA/512/2017 10
68 ¥'M'SATAPATH 34786/202 16.03.2020 |WP(C)/18818/2015 |10
69 |R.K. SAHU 34787/202 16.03.2020 |WP(C)/23482/2019 |10
70 |J. BEHERA 34788/202 16.03.2020 |WP(C)/8454/2020 |10
71 |S. K. RATH 34789/202 16.03.2020 |WP(C)/22332/2017 |10
72 |p. K. RATH 34791/202 16.03.2020 |WP(C)/8728/2020 |10
73 M. NAIK 34792/202 16.03.2020 |WP(C)/9091/2016 |10
74 |p. K. LENKA 34793/202 16.03.2020 WP (C)/8250/2020 |10
75 |g.c. JENA 34794/202 16.03.2020 |WP(C)/9091/2016 |10
76 |P. K. SINGH 34795/202 16.03.2020 |WP(C)/7788/2020 |10
77 iAT?ﬁAIK 34797/202 16.03.2020 |WP(C)/7887/2020 |10
78 |R K BARIK 34800/202 16.03.2020 |WP(C)/2092/2020 |10
79 |B. MANSINGH 34802/202 16.03.2020 |CRLMP/295/2020 |10
80 gAIiﬁAY 34804/202 16.03.2020 |CRLMP/298/2020 |10
81 ﬁéHiﬁTY 34806/202 16.03.2020 |CRLMP/291/2020 |10
82 ﬁigggiN 34814/202 16.03.2020 |WP(C)/8292/2020 |10
83 ;?2§E2N 34815/202 16.03.2020 |WP(C)/8283/2020 |10
84 |K. K. JENA 34818/202 16.03.2020 |WP(C)/7393/2020 |10
85 igiﬁiﬁA - 34819/202 16.03.2020 |WP(C)/9269/2020 |10
86 igiﬁgﬁA - 34820/202 16.03.2020 |WP(C)/9267/2020 |10




SUBASH 24821/202

87 CHANDRA PANI |0 16.03.2020 |WP(C)/9266/2020 |10 C
SUBASH 24822/202

88 CHANDRA PANT |0 16.03.2020 |WP(C)/9264/2020 |10 C
SUBASH 24823/202

89 CHANDRA PANT |0 16.03.2020 |WP(C)/9265/2020 |10 C
SUBASH 24824/202

90 CHANDRA PANI |0 16.03.2020 |WP(C)/9263/2020 |10 C
SUBASH 24825/202

91 CHANDRA PANI |0 16.03.2020 |WP(C)/9261/2020 |10 C
SUBASH 24826/202

92 CHANDRA PANI |0 16.03.2020 |WP(C)/9260/2020 |10 C
SUBASH 24828/202

93 CHANDRA PANI |0 16.03.2020 |WP(C)/9258/2020 |10 C
SUBASH 24829/202

94 CHANDRA PANI o 16.03.2020 |WP(C)/9257/2020 |10 C

95 |H.SUNDARA 34830/202 16.03.2020 |WP(C)/5067/2020 |5 U
SUBASH 24831/202

96 CHANDRA PANT |0 16.03.2020 |WP(C)/9255/2020 |10 C

97 |S.N.SHARMA 34832/202 16.03.2020 |0JC/10096/2001 1 0
OM SHREE 24833/202

98 ATMAPRAKASH |0 16.03.2020 |BLAPL/1426/2020 |10 U

99 |P. K. JENA 34835/202 16.03.2020 |ABLAPL/2637/2020 |10 C
PRADEEP 24836/202

100 KUMAR JENA 0 16.03.2020 |BLAPL/9624/2019 |10 C

101 |H.SUNDARA 34837/202 16.03.2020 CRLMC/3507/2019 |5 U

102 |T BAG 34838/202 16.03.2020 |CMAPL/169/2020 10 C

103 RAMA CHANDRA (24839/202 16.03.2020 ABLAPL/12158/201 5 U
DASH 0 9
KESHAB 24840/202

104 DRADHAN 0 16.03.2020 |CRLMC/2791/2019 |10 C

105 |S MOHARANA 34841/202 16.03.2020 |MATA/89/2019 10 C
FAKIR CHARAN (24842/202

106 NAYAK 0 16.03.2020 |WP(C)/5183/2020 |10 C

107 |R R DAS 34843/202 16.03.2020 |WP(C)/20539/2019 |10 C

108 |B C PANDA 34844/202 16.03.2020 |WP(C)/14291/2019 |10 C

109 |S.MOHARANA 34845/202 16.03.2020 |RFA/164/2007 4 U

1110 [N K NAYAK 24846/202 |16.03.2020 |WP(C)/14291/2019 |10  [C




o

111 |B DAS 34847/202 16.03.2020 |WP(C)/8894/2020 |10
112 |P.K.SWAIN 34848/202 16.03.2020 |WP(C)/19414/2019 |5
113 M R SAHOO 34850/202 16.03.2020 |WP(C)/15996/2019 |10
114 |P.K.MISHRA 34851/202 16.03.2020 |WP(C)/14325/2005 |1
115 ;igii KU 34853/202 16.03.2020 |WP(C)/9133/2020 |10
116 |D.MISHRA 34854/202 16.03.2020 |WP(C)/7150/2020 |5
117 |B K DAS 34855/202 16.03.2020 |WP(C)/6478/2018 |10
118 |R.K.BARIK 34856/202 16.03.2020 |WP(C)/13358/2013 |5
119 |J.R.SAHOO 34857/202 16.03.2020 |WP(C)/22072/2019 |5
120 |J.R.SAHOO 34858/202 16.03.2020 |WP(C)/11830/2013 |5
121 |M.NAYAK 34859/202 16.03.2020 |WP(C)/18672/2013 |1
122 |R.K.ROUT 34860/202 16.03.2020 |WP(C)/20786/2010 |5
123 |P.K.DAS 34861/202 16.03.2020 |WP(C)/11466/2016 |5
124 |S.NAYAK 34862/202 16.03.2020 |WP(C)/5145/2014 |5
125 |M.NAYAK 34863/202 16.03.2020 |WP(C)/21396/2019 |1
126 |M.NAYAK 34864/202 16.03.2020 |WP(C)/14352/2005 |1
127 [M.NAYAK 34865/202 16.03.2020 |CONTC/1637/2013 |1
128 |G.C.JENA 34866/202 16.03.2020 |CRLA/335/2016 5
129 |C.R.SAHU 34867/202 16.03.2020 |CRLA/681/2016 5
130 |C.R.SAHU 34868/202 16.03.2020 |CRLA/66/2012 5
131 |C.R.SAHU 34870/202 16.03.2020 |CRLA/677/2016 5
132 |C.R.SAHU 34871/202 16.03.2020 |CRLA/517/2015 5
133 MD. AQUIB 34872/202 16.03.2020 |LAA/80/2019 5




134 [B.C.GHADEI 54873/202 16.03.2020 |WP(C)/28367/2019 |5 U
135 |L.SINGH 34874/202 16.03.2020 |WP(C)/20524/2010 |5 U
136 |S. SWAIN 34875/202 16.03.2020 |MACA/370/2019 10 c
137 |A.K.JATI 34876/202 16.03.2020 |WP(C)/23894/2019 |5 U
138 |G.NATH JEE 34877/202 16.03.2020 |MACA/370/2019 10 C
139 |J.P.KAR 54878/202 16.03.2020 |WA/435/2015 1 0
140 |S. SWAIN 34879/202 16.03.2020 |MACA/381/2019 10 c
141 |G.NATH JEE 34881/202 16.03.2020 |MACA/381/2019 10 c
142 [B.C.DALAI 34882/202 16.03.2020 |BLAPL/1235/2020 |5 U
143 |S. SWAIN 34883/202 16.03.2020 |MACA/376/2019 10 C
144 [B.C.MOHANTY 34884/202 16.03.2020 |CRLMC/2838/2003 |5 U
145 |G.NATH JEE 34885/202 16.03.2020 |MACA/376/2019 10 C
146 |S.N.MOHANTY 54886/202 16.03.2020 |CRLMC/387/2020 |5 U
147 |G. JAYASINGH 54887/202 16.03.2020 |BLAPL/1251/2020 |10 c
148 |G.NATH JEE 34888/202 16.03.2020 |MACA/996/2018 10 c
149 [B.SAHOO 34889/202 16.03.2020 |ABLAPL/654/2020 |5 U
150 |S. SWAIN 34890/202 16.03.2020 |MACA/996/2018 10 c
151 |A.K.PRADHAN 34891/202 16.03.2020 ABLAPL/9521/2019 |5 U
152 [K.C.NAYAK 34892/202 16.03.2020 |MACA/736/2019 10 c
153 [P.K. PARIDA 54893/202 16.03.2020 |MACA/736/2019 10 c
154 [B.K. MOHANTY 34894/202 16.03.2020 |MACA/1127/2018 |10 c
155 ?'K'GOCHHAYA’ 34895/202 16.03.2020 |FA/45/1956 5 U
156 |S. BARDHAN 34896/202 16.03.2020 |BLAPL/1325/2020 |10 c
|157 |D. DASH 24898/202 [16.03.2020 |BLAPL/1347/2020 (10  [C




0

158 |P.K. LENKA 34902/202 16.03.2020 |ABLAPL/2596/2020 |10  |C
159 |G. SAHOO 34903/202 16.03.2020 |BLAPL/1396/2020 |10  |C
160 [D.K. BEHERA 34904/202 16.03.2020 |BLAPL/1418/2020 |10  |C
161 [B.P. TANGA 34905/202 16.03.2020 |ABLAPL/2131/2020 |10  |C
162 i?gﬁiHI 34907/202 16.03.2020 |ABLAPL/2138/2020 |10  |C
MOHANTY
163 iA?fANAIK 34908/202 16.03.2020 |ABLAPL/2139/2020 |10  |C
164 |T. BARIK 34909/202 16.03.2020 |ABLAPL/2144/2020 |10  |C
165 |M.K. PANI 34912/202 16.03.2020 |ABLAPL/2590/2020 |10  |C
166 |[R.K. MOHANTY 34914/202 16.03.2020 ABLAPL/2593/2020 |10 C
167 |M.K. PANT 34916/202 16.03.2020 |ABLAPL/2602/2020 |10  |C
168 |M.K. PANI 34917/202 16.03.2020 |ABLAPL/2603/2020 |10  |C
169 |P.K. BARIK 34919/202 16.03.2020 |ABLAPL/2606/2020 |10  |C
170 ﬁéEAPATRA 34922/202 16.03.2020 |BLAPL/7576/2019 |10  |C
171 |P.K. MOHANTY 34925/202 16.03.2020 |BLAPL/5909/2019 |10  |C
172 |[B. K. PANDA 34926/202 16.03.2020 |CMP/1337/2019 10 |c
173 |N. ROUT 34927/202 16.03.2020 |ELPET/12/2019 10 |c
174 iiﬁiﬁogAHOO 34928/202 16.03.2020 |WP(C)/4019/2020 |10  |C
175 |P.K. DAS 34930/202 16.03.2020 |ELPET/12/2019 10 |c
176 |[P. N. NAYAK 34931/202 16.03.2020 |WP(C)/8632/2020 |10  |C
177 |p. K. PATI 34932/202 16.03.2020 |WP(C)/8311/2020 |10  |C
178 [BISWAJIT DAS 34933/202 16.03.2020 |[WP(C)/2715/2014 |10  |C
179 EiﬁiNgiéH 34934/202 16.03.2020 |CMP/107/2020 10 c
1180 |RABINDRA 24935/202 |16.03.2020 |CMP/106/2020 10 [c




INATH DASH 0 |

181 |[P. R. SWAIN 34936/202 16.03.2020 |CMP/251/2020 10
182 E;EE@% 34937/202 16.03.2020 |CMP/239/2020 10
183 g?ﬁ;?gJIT 34938/202 16.03.2020 |CMP/247/2020 10
184 M. D. BISWAL 34944/202 16.03.2020 |CMP/55/2020 10
185 EiﬁgiEiATH 34945/202 16.03.2020 |CMP/55/2020 10
186 EiﬁgiEiATH 34946/202 16.03.2020 |CMP/1496/2019 10
187 ;iﬁiiEiATH 54947/202 16.03.2020 |CMP/33/2020 10
188 ;iﬁiiEiATH 34948/202 16.03.2020 |CMP/155/2020 10
189 EiﬁiEEiATH 34949/202 16.03.2020 |CMP/156/2020 10
190 iiﬁgiEiATH 34950/202 16.03.2020 |CMP/157/2020 10
191 iiﬁgiEgATH 34951/202 16.03.2020 |CMP/193/2020 10
192 EiﬁiiEiATH 34952/202 16.03.2020 |CMP/215/2020 10
193 EiﬁiiEiATH 34953/202 16.03.2020 |CMP/216/2020 10
194 |s. K. JENA 34954/202 16.03.2020 |ABLAPL/2412/2020 |10
195 [B. K. DAS 34955/202 16.03.2020 |WP(C)/7841/2020 |10
196 |S.K.MOHANTY 34956/202 16.03.2020 |ABLAPL/1115/2020 |10
197 |M.DAS 34957/202 16.03.2020 |WP(C)/11656/2004 |5

198 |P. PRADHAN 34958/202 16.03.2020 |WP(C)/10264/2019 |5

199 |G. SUNDARA 34959/202 16.03.2020 |WP(C)/16062/2008 |5

200 |S.NAYAK 34960/202 16.03.2020 |WP(C)/28142/2019 |5

201 |H.S.PANDA 34961/202 16.03.2020 |WP(C)/7755/2011 |5

202 |B.N.SAHU 34962/202 16.03.2020 |WP(C)/14064/2019 |10
203 |R.B.MISHRA 34963/202 16.03.2020 |0JC/6196/1996 5




204 |S.MOHARANA 34964/202 16.03.2020 |[WA/351/2017 5 U
205 [CHINTU SAMAL 34965/202 16.03.2020 |FA/106/1975 5 U
206 i'K'MOHAPATR' 34966/202 16.03.2020 |RSA/373/2012 5 U
207 |H.K.HATI 34967/202 16.03.2020 |CRLMP/1318/2019 |10 C
208 |J.P.KAR 34968/202 16.03.2020 |CONTR/21/2020 5 U
209 |P.PRADHAN 34969/202 16.03.2020 |FAO/782/2019 5 U
210 |P.PRADHAN 34970/202 16.03.2020 |FAO/773/2019 5 U
211 |P.K.SWAIN 34971/202 16.03.2020 |SA/334/1998 5 U
212 |A.K.CHHATOI 34972/202 16.03.2020 WP (C)/26253/2019 |5 U
213 |A.K.CHHATOI 34973/202 16.03.2020 WP (C)/17657/2019 |5 U
214 |M.NAYAK 34974/202 16.03.2020 WP (C)/28413/2013 |1 0
215 |s BamIx 34975/202 16 03.2020 ?BLAPL/17067/201 . .
216 |J.P.KAR 34976/202 16.03.2020 |WP(C)/23715/2014 |1 0
217 |K.C.MOHANTY 34977/202 16.03.2020 |BLAPL/25004/2014 |5 U
218 i'K'MOHAPATR' 34978/202 16.03.2020 |WP(C)/12342/2016 |5 U
219 [N.K.ROUT 34979/202 16.03.2020 WP (C)/14992/2005 |5 U
220 |D.SAHOO 34980/202 16.03.2020 WP (C)/5009/2020 |5 U
221 |R. DAS 34982/202 16.03.2020 |BLAPL/1235/2020 |10 C
222 [R.M.NAYAK 34983/202 16.03.2020 WP (C)/15313/2010 |5 U
223 |SARAT DASH 34984/202 16.03.2020 |BLAPL/1441/2020 |10 C
224 [R.M.NAYAK 34985/202 16.03.2020 |WP(C)/21787/2010 |5 U
225 |S.K.PARIDA 34986/202 16.03.2020 |0JC/12330/2000 |5 U
226 |M.K.RANA 34987/202 16.03.2020 |WA/111/2017 5 U
227 |M.K.RANA 24988/202 [16.03.2020 |WA/531/2019 i o




| 0 | | | |
228 M.K.RANA 34989/202 16.03.2020 |WA/86/2020 1 0
229 |H. K. DASH (2)4991/202 16.03.2020 |ABLAPL/2361/2019 |5 U

| | | Total 11882

NIC





